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Board of Directors of Public 
Enterprises

IMS. Shr| Emaaath:
Shri Satja N in r t g  Singh: 
Shri E. X- N » ;u i r :
Start C. K- Chiknpud:

Will the Minuter of Finance be 
pleased to state:

(•> the requirements laid down, if 
any, for the •election of non-officia) 
Directors to the Board of Directors of 
Public Enterprises; and

(b ) i f  no specific requirements arc 
laid dowa, what to the general criteria 
employed in such selections?

lie Enterprises from amongst suitable 
persons in public life having regard 
to all relevant factors.

Composition of Planning Commission

18M. Shri SMheahwar Prasad: Will 
the Minister of Planning be pleased 
to state:

(a) the changes made in the com. 
position of the Planning Commission 
from time to time; and

(b) the names of the Members ol 
the Commission from time to time?

The Minister of Planning, Petro­
leum and Chemicals and Social Wel­
fare (Shri Asoka Mehta>: (a) and
(b). A  statement is laid on the Table 
of the House. f Placed in Library. 
See No. LT-M9/671.

Flood Control Schemes in Orissa

1887. Shri BamachaMlra Ulaka:
Shri Dhuleshwar Meena:
Shq Heerjl Bhal:
Shri K. Pradhanl;

Will the Minister of Irrigation and 
Power be pleased to state:

(a) the nature and extent of assis­
tance given to the Orissa Govern­
ment for the flood control schemvs 
during 1966-67 so far; and

(b l the name* of schemes for which 
assistance was granted?

The Minister of Irrigation and 
Power <Dr. K. L. Rao): (a ) The total 
amount of loan sanctioned to the 
Government of Orissa in 1968-67 for 
approved flood control scheme* was 
Rs. SO lakhs.

th e  Deputy Prime Minister and (b ) The loan was not related to any 
M hM ar * f  Hnsirri (Sbri Morarji individual scheme but waa meant ior
Saaat> 9 <») and (b ). It ia the Gov- financing approved flood « « M l
•nmanfft policy to select nan-offl- schemes undertaken during the JFW
d a l Directors on the Board* of Pub- as a whole.




